
On Website of Delhi High Court 
IN THE HIGH COURT OF DELHI AT NEW DELHI 

F.No.686/SA-S/Comp'.jDHC/No. ::211.l- b 
Dated: f 0..-1 10 1 \ Q 

From, 


The Registrar General 


Delhi High Court 


New Delhi 


To, 


(on the website of Delhi High Court) 


Sub: Quotation for two (02) nos. of MS SQL Server 2017 Enterprise licenses 
for the website of Delhi High Court. 

- Sir/Madam, 

This Court intends to purchase two (02) nos. of MS SQL Server 2017 Enterprise licenses 

for the website of Delhi High Court, with the following configuration:­
~ i .----.~----

Qty./ descriptionFr Technical Specifications 
--~-.-------

1. Total No. of License Two (02) 
(i) For production, & 

(ii) For development and staging 
2. Version MS SQL Server 2017 Enterprise 

3. Machine configuration Intel (R) Xeon (R) CPU 
E5-4610 V4 having 16 nos. of total cores 

4. Operating System Windows Server 2012 of Data Centre 
--"~---~- ­

Five (05)I 5. I No. of devices to access' 
.­

, . 
The authorised vendor(s) are requested to submit the quotation for the MS SQL Server 

2017 Enterprise licenses in a sealed envelope to the AOm (IT/Stationery), Room No.6, Ground 
Floor, LCB-III, Delhi High Court on or before 0/- /1-/(011 . clearly mentioning the technical 

details of the product being offered. The quotations should be addressed in the name of "The 

Registrar General, Delhi High Court, New Delhi" and the subject of this letter be superscribed 

on the enve~ope. Quotation received without subject mentioned shall be summarily rejected. 

The rates offered for MS SQL Server 2017 Enterprise Licenses should be inclusive of all 

taxes and the support period should be clearly mentioned in the quotation. The validity of rates 

should not be less than six months from the last date of submission of quotation. Quotation with 

less period of validity of rates shall be rejected. 

The quotation received after due date shall be summarily rejected. 

This Court reserves the right to modify/amend the quotation letter/terms and conditions 

at a later stage. This Court reserves the right to place the Order fully/partly to different 

firms/vendors. 

"JI t:J/;t! 
(Rajeev Chauhan) 

Deputy Registrar (IT /Sty./Dig.) 
for Registrar General 

CC to :- Mr. Zameem Ahmad, Sr. System Analyst (IT) with a request to upload the quotation on the 
website of Delhi High Court. ;fv-~ 

(Praveen Kumar Verma) 
AOI (IT) 


